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IN THE HIGH COURT OF DELHI AT NEW DELHI
ITA 257/2026 CM APPL. 19464/2026
HPL MERCANTILE PRIVATE LIMITED

..... Appellant
Through:  Mr. Manish Kumar, Adv.
Versus
INCOME TAX OFFICER
..... Respondent

Through:  Mr. Abhishek Maratha, Sr. SC with
Mr. Viptav Acharya, Jr. SC with Ms.
Nupur Sharma and Mr. Himanshu
Gaur, Advs.

CORAM:

HON'BLE MR. JUSTICE DINESH MEHTA
HON'BLE MR. JUSTICE VINOD KUMAR

ORDER
27.03.2026

List this case on 21.05.2026.

DINESH MEHTA, J

VINOD KUMAR, J

MARCH 27, 2026/JYH

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 06/04/2026 at 00:03:53



